157 Written Answers

(7) The system of ILoan Licensing
should be abolished within a specified
period;

(8) Setting up of a Laboratory at
Bombay to test imported drugs;

(9) Introducing a Centrally Spon-
sored Scheme for assisting the States in
strengthening the drug testing laborato-
ries;

The recommendation numbers (1) to
(8) have been accepted by the Government
in principle.
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